CENTRHAL ADMINIS TRATIVE TRIBUNAL
PRINCIPAL BENCHg NEW DELHI P
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Ney Delhi this the 27th Day of July 19¢¢
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Hen'ble Mr, V, Ramakrishnan, Vice Chairman g
Hgg'g%a Mrs, Lakshmi Swaminathan, Member (2

Raj Kumar Sharma
1117 Pili Kethi
Opp: Gaushala
Baghpat Gate
Meerut (U.P)

Applicant
(By Advocate: Naone)
Versus
1o The Telecom District Bagager
c.Y.0, Camgognﬁ
Meerut (U.P.
2, The Chief General Mansger

Telecom C.G,M, T, Office

Hazarat Gunj
Lucknow (U.P)

3. The Secretar

eparteent ox Telecommunications

anchar Bhavan
Rafri Marg
NGU n.lhio

Respondents,

(By Advecatas: Shri D.R, Gupta)

ORDER (

Orsl)

Hon'ble Mrs, Lakshmi Sveminathan, Member (J)

None for the applicant ever on the seccnd call,

Shri D.R, Gupts, learned cc
appeared in the morning and
informed by Shri 0.5.Garg,

applicant has unfortunately
not aware of the further de

i.e,, at the cdose of Court

the applicant, 1In the circumatances,

unsel for the respondents hgd
submitted that he hgs been
learred Counsel, that the
expired wbdn though he {g
tails. Even till about 430 PM

time, none has appsared for

0A stands dismissed

for default anc Non-prosecution,

;
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'JZ«Q’F;—.% 3 Corveadgly o

(Mrs, lakshmi S amimafE;;;,
Membe ¢ J)

(V.Ramakrishngn! ‘



